
Category Details of Claim 
Received

Details of Claim 
Admitted

Whether 
related 
party?

% of 
voting 

share in 
CoC

Amount of 
contingent 
claim

Amount of any 
mutual dues, that 
may be set-off

Amount of 
claim not 
admitted

Amount of claim 
under verification

Remarks, if any

1 Excise & Taxation 
Commissioner (Gurgaon 
West), Haryana

Operational 
Creditor

             89,13,071              89,13,071 No  -  - Nil  -  - 

2 EPFO Operational 
Creditor

             48,49,589                9,69,777 No  -  - Nil 38,79,812  - 

3 Income Tax Operational 
Creditor

          1,05,37,060           1,05,37,060 No  -  - Nil -                                -   

4 Central Goods and Service 
Tax

Operational 
Creditor

          6,39,54,338 No  -  - Nil 6,39,54,338 Claim received after the 
timeline prescribed under IBC

          8,82,54,058           2,04,19,908 6,78,34,150                                -   

Annexure - 7
Name of Corporate Debtor: Marshall Machines Limited; Date of commencement of CIRP: August 29, 2025;

List of creditors as on: 09.05.2026

List of operational creditors (Government Department)
Sl. 
No.

Name of Creditor


